IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.
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COURT
NO. 2

2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2517/2
023

2518/2
023

2519/2
023

2520/2
023

2521/2
023

2522/2
023

2523/2
023

2524/2
023

2525/2
023

2526/2
023

2527/2
023

2528/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
36211/20
22

ABLAPL-
16779/20
22

WP (C) -
219/2023

WP (C) -
36212/20
22

WP (C) -
220/2023

ABLAPL-
16769/20
22

WP (C) -
36214/20
22

WP (C) -
221/2023

ABLAPL-
16765/20
22

WP (C) -
26916/20
22

ABLAPL-
14218/20
22

ABLAPL-
15148/20
22

BHASKAR
SAMANTARAY

LOKANATH
SAHOO

SITANSU
MOHAN
SINGH

BHASKAR
SAMANTARAY

SITANSU
MOHAN
SINGH

GANESH
SAHOO

BHASKAR
SAMANTARAY

SITANSU
MOHAN
SINGH

GANESH
SAHOO

P K PATRA

SIBA
PRASAD
SAHOO

B.N.SAHU

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-02-
07

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
02

BAIL-
2 (CRM
INAL

MISC-
2)

Order
Dtd.
2023-01-
10

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
11)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2529/2
023

2530/2
023

2531/2
023

2532/2
023

2533/2
023

2534/2
023

2535/2
023

2536/2
023

2537/2
023

2538/2
023

2539/2
023

2540/2
023

07

07
3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
34499/20
22

ABLAPL-
16752/20
22

WP (C) -
36156/20
22

ABLAPL-
16695/20
22

ABLAPL-
16694/20
22

WA-
66/2020

ABLAPL-
16682/20
22

ABLAPL-
30/2023

ABLAPL-
25/2023

ABLAPL-
16704/20
22

ABLAPL-
16754/20
22

ABLAPL-
16755/20
22

SPANDAN
MOHANTY

AMLAN
SHAKTI
PAUL

C K ROUT

BISWARANJA
N DALAI

BISWARANJA
N DALAI

P K
MOHANTY

GANESH
SAHOO

JADUNATH
PRADHAN

S .CHOUDHUR
Y

GANESH
SAHOO

PRABHAT
KUMAR
PRAHARAJ

PRABHAT
KUMAR
PRAHARAJ

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO.
19

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

WRIT

BRAN
Order c

Dtd.
2023-01-
06

(DIVI
SION
BENCH
-2)

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
116)

(Seat
11e6)

(Seat
116)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2541/2
023

2542/2
023

2543/2
023

2544/2
023

2545/2
023

2546/2
023

2547/2
023

2548/2
023

2549/2
023

2550/2
023

2551/2
023

2552/2
023

2553/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
16756/20
22

ABLAPL-
16753/20
22

WP (C) -
36890/20
22

ABLAPL-
19/2023

WP (C) -
222/2023

WP (C) -
35789/20
22

ABLAPL-
29/2023

WP (C) -
223/2023

WP (C) -
224/2023

ABLAPL-
16739/20
22

CONTC-
7780/202
2

WP (C) -
225/2023

CONTC-
7781/202
2

T. R. DAS

PRABHAT
KUMAR
PRAHARAJ

R N BEHERA

UNMESH
CHANDRA
JENA

SITANSU
MOHAN
SINGH

SEJAPADA

SARAT DASH ¢

SITANSU
MOHAN
SINGH

SITANSU
MOHAN
SINGH

S.K.
BHANJADEO

M/S.SOUBHA
GYA
CH.DEV.DAS
H

SITANSU
MOHAN
SINGH

M/S .ASHOK
KUMAR APAT

Cc.0

GEN
ERA

GEN
ERA

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
23

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

WRIT
BRANC

Order
Dtd.

(Seat
116)

(Seat
116)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)



2554/2
023

2555/2
023

2556/2
023

2557/2
023

2558/2
023

2559/2
023

2560/2
023

2561/2
023

2562/2
023

2563/2
023

2564/2
023

2565/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
226/2023

WP (C) -
227/2023

CONTC-
7800/202
2

WP (C) -
251/2023

CONTC-
7766/202
2

CONTC (CP
C)-
341/2015

ABLAPL-
16775/20
22

WP (C) -
35592/20
22

ABLAPL-
16773/20
22

WP (C) -
36448/20
22

ABLAPL-
16787/20
22

WP (C) -
36445/20
22

SITANSU
MOHAN
SINGH

SITANSU
MOHAN
SINGH

GANESH
CHNADRA
JENA

CHANDAN
MISHRA

AJAY KUMAR

PANDA

PC

CHHINCHANI

K R JENA

P. N.
NAYAK

K SHIEISH

M.R. SAHOO

B.R.
SENAPATI

Q

C.

M.R. SAHOO

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)



2566/2
023

2567/2
023

2568/2
023

2569/2
023

2570/2
023

2571/2
023

2572/2
023

2573/2
023

2574/2
023

2575/2
023

2576/2
023

2577/2
023

2578/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
16768/20
22

WP (C) -
36442/20
22

ABLAPL-
16792/20
22

ABLAPL-
16766/20
22

WP (C) -
36438/20
22

ABLAPL-
16790/20
22

ABLAPL-
13653/20
22

ABLAPL-
16797/20
22

ABLAPL-
14094/20
22

WP (C) -
15867/20
22

ABLAPL-
16795/20
22

WP (C) -
37053/20
22

WP (C) -
36856/20
22

H K
MOHANTA

M.R. SAHOO

A.K. JATI

B
MOHAPATRA

M.R. SAHOO

PRASANJIT
BEHERA

M N
MOHANTY

M.K.
MOHANTY

M K SWAIN

D.NAYAK

M. SWAIN

BRAJA
MOHAN
SARANGI

BRAJA
MOHAN
SARANGI

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO.
20

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
04

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)



2579/2
023

2580/2
023

2581/2
023

2582/2
023

2583/2
023

2584/2
023

2585/2
023

2586/2
023

2587/2
023

2588/2
023

2589/2
023

2590/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
16798/20
22

WP (C) -
36861/20
22

WP (C) -
36851/20
22

WP (C) -
36432/20
22

ABLAPL-
14264/20
22

WP (C) -
36430/20
22

ABLAPL-
14566/20
22

WP (C) -
26427/20
22

ABLAPL-
14703/20
22

WP (C) -
36425/20
22

WP (C) -
36421/20
22

WP (C) -
28369/20
22

M.K.
MOHANTY

BRAJA
MOHAN
SARANGI

BRAJA

MOHAN

SARANGI

M.R. SAHOO

J C BARAL

M.R. SAHOO

M.R. SAHOO

M R SAHOO

M.R. SAHOO

M.R. SAHOO

S.DAS

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO.
20

2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-11-
03

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)



2591/2
023

2592/2
023

2593/2
023

2594/2
023

2595/2
023

2596/2
023

2597/2
023

2598/2
023

2599/2
023

2600/2
023

2601/2
023

2602/2
023

2603/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
14860/20
22

ABLAPL-
16806/20
22

CRLMP-
2448/202
2

WP (C) -
37044/20
22

ABLAPL-
16808/20
22

WP (C) -
33611/20
22

WP (C) -
35739/20
22

ABLAPL-
16810/20
22

WP (C) -
36194/20
22

WP (C) -
35429/20
22

ABLAPL-
14861/20
22

WP (C) -
33611/20
22

ABLAPL-
16811/20
22

SARAT DASH

ASHOK
KUMAR
SAHOO

BINDU
SAGAR
SWAIN

A .K.NAYAK

P.S. DAS

S.P.SAHOO

M.R. SAHOO

P.S. DAS

BHARAT
CHANDRA
PANDA

A. K. SAA

BN
MOHAPATRA

S.P.SAHOO

B.K.
MOHANTY

Cc.0

GEN
ERA

COURT
NO. 2

COURT
NO. 2

COURT
NO.
20

COURT
NO. 2

COURT
NO. 5

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 5

COURT
NO. 2

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
19

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

WRIT
BRANC

WRIT
BRANC

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat
33)

(Seat
33)

(Seat
33)

(Seat
33)

(Seat
33)

(Seat
33)

(Seat
33)

(Seat
33)

No-3)

No-3)

No-3)

No-3)

No-3)

No-

No-

No-

No-

No-

No-

No-

No-



2604/2
023

2605/2
023

2606/2
023

2607/2
023

2608/2
023

2609/2
023

2610/2
023

2611/2
023

2612/2
023

2613/2
023

2614/2
023

2615/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
36196/20
22

WP (C) -
201/2023

ABLAPL-
14930/20
22

WP (C) -
36195/20
22

ABLAPL-
4/2023

ABLAPL-
14933/20
22

ABLAPL-
6/2023

ABLAPL-
15161/20
22

WP (C) -
40885/20
21

WP (C) -
36209/20
22

ABLAPL-
16761/20
22

ABLAPL-
9/2023

BHARAT
CHANDRA
PANDA

BRAJA
MOHAN
SARANGI

P K JENA

BHARAT
CHANDRA
PANDA

M.R. SAHOO

B DAS

ASHOK
KUMAR
SAHOO

R K BARIK

BIJAYA
KUMAR
BEHERA

BHASKAR
SAMANTARAY

R N PANDA

SAMIR
BARIK

COURT
NO. 3
OLD

COURT
NO.
20

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 2

2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

CRIMI
NAL
MISC-
1 (BAI
L-1)

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

CRIMI
NAL
MISC-
1 (BAI
L-1)

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

CRIMI
NAL
MISC-

Order
Dtd.

(Seat
33)

(Seat
33)

(Seat
33)

(Seat

33)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)



2616/2
023

2617/2
023

2618/2
023

2619/2
023

2620/2
023

2621/2
023

2622/2
023

2623/2
023

2624/2
023

2625/2
023

2626/2
023

2627/2
023

07

07
3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
204/2023

ABLAPL-
16762/20
22

WP (C) -
37472/20
20

ABLAPL-
11/2023

WP (C) -
37472/20
20

ABLAPL-
12/2023

WP (C) -
80/2023

WP (C) -
23/2023

ABLAPL-
14/2023

WP (C) -
62/2023

WP (C) -
198/2023

ABLAPL-
16/2023

BRAJA
MOHAN
SARANGI

R K
MALLICK

NIRANJAN
ROUT

M.R. SAHOO

S.K.BEHERA

M.R. SAHOO

P BEHERA

K. SAHOO

M.R. SAHOO

R C
MALLICK

M. M.
NAYAK

M. NAYAK

COURT
NO. 2

COURT
NO. 2

COURT
NO. 3

COURT
NO. 2

COURT
NO. 3

COURT
NO. 2

COURT
NO.
22

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO.
22

COURT
NO. 3
OLD

COURT
NO. 2

2023-01- 1(BAI
06 L-1)

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

WRIT

BRAN
Order c

Dtd.
2023-01-
05

(DIVI
SION
BENCH
-3)

CRIMI
NAL

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat
121)

(Seat

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-

No-1)



2628/2
023

2629/2
023

2630/2
023

2631/2
023

2632/2
023

2633/2
023

2634/2
023

2635/2
023

2636/2
023

2637/2
023

2638/2
023

07

07
3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
36860/20
22

WP (C) -
36101/20
22

ABLAPL-
17/2023

WP (C) -
36034/20
22

ABLAPL-
18/2023

WP (C) -
35449/20
22

WP (C) -
35937/20
22

ABLAPL-
16784/20
22

WP (C) -
36455/20
22

WP (C) -
16944/20
10

ABLAPL-
16782/20
22

PRASANNA
KUMAR RATH

SAROJ
RANJAN
SUBUDHI

P.K.
MOHANTY

R R DAS

P.K.
MOHANTY

P K JENA

C. R. KAR

B.R.
SENAPATI

M.R. SAHOO ¢

P K
MOHANTY

K.R. JENA

COURT
NO.
22

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO.
22

COURT
NO. 2

COURT
NO.
22

COURT
NO. 3
OLD

COURT
NO. 2

COURT
NO. 3
OLD

COURT
NO.
22

COURT
NO. 2

2023-01- MISC-
06 1(BATI
L-1)

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

CRIMI
NAL
MISC-
1 (BAI
L-1)

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05Judgem
ent Dtd.
2023-01-
05,

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

WRIT
BRANC

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-8)

No-8)



2639/2
023

2640/2
023

2641/2
023

2642/2
023

2643/2
023

2644/2
023

2645/2
023

2646/2
023

2647/2
023

2648/2
023

2649/2
023

2650/2
023

2651/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
36453/20
22

CONTC (CP
C)-
363/2010

ABLAPL-
16778/20
22

ABLAPL-
16734/20
22

OoJC-
13218/20
01

ABLAPL-
16735/20
22

WP (C) -
35559/20
22

STREV-
25/2014

ITA-
23/2020

WP (C) -
203/2023

ITA-
23/2020

WP (C) -
202/2023

ITA-
22/2020

M.R. SAHOO ¢

M R BARIK

J. BEHERA

ASHOK
KUMAR
SAHOO

RAJAT DAS

ACHYUTANAN c

DA
PATTANAIK

BABITA

S.K.
DWIBEDY

DILLIP

KUMAR SAHU | .

BRAJA
MOHAN
SARANGI

T.K. NAYAK c.

BRAJA
MOHAN
SARANGI

DILLP

KUMAR SAHU | .

COURT
NO. 3
OLD

COURT
NO.
22

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO.
22

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

DR
(J)

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.

CIVIL
REVIS
ION

CIVIL
REVIS
ION

CIVIL
REVIS
ION

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-8)

No-8)

No-8)

No-8)

No-8)

No-8)

No-8)

No-8)

No-1)

No-1)

No-1)

No-1)

No-1)



2652/2
023

2653/2
023

2654/2
023

2655/2
023

2656/2
023

2657/2
023

2658/2
023

2659/2
023

2660/2
023

2661/2
023

2662/2
023

2663/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

ITA-
22/2020

ITA-
25/2020

ITA-
25/2020

ITA-
24/2020

ITA-
24/2020

WP (C) -
35375/20
22

ITA-
117/2011

BLAPL-
12745/20
22

ITA-
117/2011

WP (C) -
35470/20
22

BLAPL-
13004/20
22

ITA-
118/2011

T.K. NAYAK | °

DILLIP KU.
SAHU

T.K. NAYAK c.

DILLIP KU.
SAHU

T.K. NAYAK | °

T.SWAIN

D.D.MOHANT
Y

S. K.
SINGH

DILLIP KU.
SAHU

S .MOHANTY

BINDU
SAGAR
SWAIN

DILLIP KU.
SAHU

DR
(J)

DR
(J)

DR
(J)

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

COURT
NO. 2
OLD

COURT
NO.
16

COURT
NO.
17

COURT
NO.
16

COURT
NO. 2
OLD

COURT
NO.
17

COURT
NO.
16

2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

CIVIL
REVIS
ION

CIVIL
REVIS
ION

CIVIL
REVIS
ION

CIVIL
REVIS
ION

CIVIL
REVIS
ION

WRIT

BRANC
H-2

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat
34)

(Seat
34)

(Seat
34)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-

No-

No-



2664/2
023

2665/2
023

2666/2
023

2667/2
023

2668/2
023

2669/2
023

2670/2
023

2671/2
023

2672/2
023

2673/2
023

2674/2
023

2675/2
023

2676/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

BLAPL-
13015/20
22

WP (C) -
36397/20
22

BLAPL-
13023/20
22

ITA-
119/2011

ABLAPL-
16736/20
22

ITA-
120/2011

ABLAPL-
16737/20
22

ITA-
121/2011

WP (C) -
37104/20
22

CRLA-
543/2011

ITA-
122/2011

ABLAPL-
16751/20
22

WP (C) -
36418/20
22

BINDU

SAGAR
SWAIN
M.K.SAHOO
AJAYA
KUMAR
PRADHAN

DILLIP KU. C.

SAHU

PRASANJIT |[C.

BEHERA

DILLIP KU. C.

SAHU

D. K. BAL

DILLIP KU. C.

SAHU

C.
P.K.BEHERA
S C DAS

DILLIP KU. C.

SAHU

MRUTYUNJAY [C.

PAGAL

M.R.ROUTRA [C.

Y

COURT
NO.
17

COURT
NO. 2
OLD

COURT
NO.
17

COURT
NO.
16

COURT
NO. 2

COURT
NO.
16

COURT
NO. 2

COURT
NO.
16

COURT
NO. 2
OLD

COURT
NO.
10

COURT
NO.
16

COURT
NO. 2

COURT
NO. 2
OLD

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
02

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

WRIT
BRANC

Order
Dtd.

(Seat
34)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2677/2
023

2678/2
023

2679/2
023

2680/2
023

2681/2
023

2682/2
023

2683/2
023

2684/2
023

2685/2
023

2686/2
023

2687/2
023

2688/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

CRLA-
543/2011

ITA-
123/2011

ABLAPL-
16750/20
22

ABLAPL-
16747/20
22

CRLA-
545/2011

ABLAPL-
16743/20
22

WP (C) -
36424/20
22

ABLAPL-
16742/20
22

WP (C) -
36428/20
22

CRLA-
336/2015

ABLAPL-
16740/20
22

WP (C) -
36431/20
22

H SUNDARA

DILLIP KU.
SAHU

AMRESH
MOHANTY

RANJAN
KUMAR
BEHERA

B S SWAIN

JAYADEBA
BEHERA

M.R.ROUTRA
Y

SUSANTA
KUMAR ROUT

M.R.ROUTRA
Y

M R BARIK

JAYAKRISHN
A
MOHAPATRA

M.R.ROUTRA
Y

COURT
NO.
10

COURT
NO.
16

COURT
NO. 2

COURT
NO. 2

COURT
NO.
10

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO.
22

COURT
NO. 2

COURT
NO. 2

2023-01-
06

Order
Dtd.
2023-01-
02

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-02-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
02

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd. NAL
2023-01- APPEA
06 L

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

CRIMI

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-5)

No-5)

No-5)



2689/2
023

2690/2
023

2691/2
023

2692/2
023

2693/2
023

2694/2
023

2695/2
023

2696/2
023

2697/2
023

2698/2
023

2699/2
023

2700/2
023

2701/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
16716/20
22

ABLAPL-
10948/20
22

ABLAPL-
16702/20
22

ABLAPL-
10560/20
22

ABLAPL-
16698/20
22

ABLAPL-
16697/20
22

ABLAPL-
11091/20
22

ABLAPL-
16693/20
22

ABLAPL-
6883/202
2

ABLAPL-
16689/20
22

ABLAPL-
11059/20
22

ABLAPL-
16688/20
22

ABLAPL-
16674/20
22

BALARAM
SINGH

M BARAL

LAXMIDHAR
MOHANTY

B K DALAI

LAXMIDHAR
MOHANTY

PRAFULLA
KUMAR
MAHAPATRA

BALARAM
SINGH

R. K.
SAHOO

P N NAYAK

BIBHUTI
RANJAN
MOHANTY

SANJIB
KUMAR
BHANJADEO

CHIRANJAYA
MOHANTY

ASHOK

KUMAR RANA | .

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 7

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-02-
07

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



2702/2
023

2703/2
023

2704/2
023

2705/2
023

2706/2
023

2707/2
023

2708/2
023

2709/2
023

2710/2
023

2711/2
023

2712/2
023

2713/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
11059/20
22

ABLAPL-
16599/20
22

ABLAPL-
16380/20
22

ABLAPL-
15229/20
22

ABLAPL-
15042/20
22

ABLAPL-
14882/20
22

ABLAPL-
27/2023

ABLAPL-
22/2023

ABLAPL-
21/2023

WP (C) -
36437/20
22

WP (C) -
36441/20
22

WP (C) -
36799/20
22

J PRADHAN

AMRESH
MOHANTY

BINAYA
BHUSAN
ROUTRAY

JYOTI
PRAKASH
KAR

ANITA
SAHOO

GYANA
RANJAN
PATRA

MANAS
RANJAN
SAHOO

MANAS
RANJAN
SAHOO

AJAYA
KUMAR ROUT

M.R.
ROUTRAY

M.R.
ROUTRAY

PRASANJIT
BEHERA

Q

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



2714/2
023

2715/2
023

2716/2
023

2717/2
023

2718/2
023

2719/2
023

2720/2
023

2721/2
023

2722/2
023

2723/2
023

2724/2
023

2725/2
023

2726/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
35649/20
22

WP (C) -
36675/20
22

WP (C) -
36675/20
22

ABLAPL-
11315/20
22

ABLAPL-
10996/20
22

BLAPL-
13005/20
22

JCRLA-
6/2017

BLAPL-
13008/20
22

CRLA-
118/2018

BLAPL-
13103/20
22

ABLAPL-
16333/20
22

WPCRL-
169/2022

ABLAPL-
10736/20
22

SIBA
PRASAD
SAHOO

JADUNATH
PRADHAN

P.K.BEHERA

M D BISWAL

SAMIR
BARIK

BIJAYA
KUMAR
DALAI

M N
MOHANTY

MANAS
RANJAN
BADAJENA

A SUNDARY

D.K. BISOI

HAREKRUSHN
A DASH

BALRAM
SINGH

T. R. DAS

Q

Q

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO.
17

COURT
NO.
22

COURT
NO.
17

COURT
NO. 5

COURT
NO.
17

COURT
NO. 2
OLD

COURT
NO. 1

COURT
NO. 2
OLD

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd. NAL
2023-01- APPEA
06 L

Order
Dtd.
2023-01-
05

Order
Dtd. NAL
2023-01- APPEA
06 L

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
23

Order
Dtd.
2023-01-
05

WRIT
BRANC

WRIT
BRANC

WRIT
BRANC

CRIMI

CRIMI

Order
Dtd.

(Seat
19)

(Seat
48)

(Seat
48)

(Seat
48)

(Seat
48)

(Seat
48)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-

No-

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



2727/2
023

2728/2
023

2729/2
023

2730/2
023

2731/2
023

2732/2
023

2733/2
023

2734/2
023

2735/2
023

2736/2
023

2737/2
023

2738/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

BLAPL-
5127/202
2

BLAPL-
12010/20
22

BLAPL-
12147/20
22

BLAPL-
7269/202
2

BLAPL-
10826/20
22

BLAPL-
11817/20
22

BLAPL-
10827/20
22

BLAPL-
10828/20
22

BLAPL-
12311/20
22

BLAPL-
12822/20
22

WP (C) -
36283/20
22

WP (C) -
36280/20
22

M K
MOHANTY

SUBAS
SAMAL

HAREKRUSHN
A DASH

S K
MOHANTY 2

HAREKRUSHN
A DASH

B K DALEI

HAREKRUSHN
A DASH

HAREKRUSHN
A DASH

M.N.MOHANT
Y

PRAKASH

KUMAR JENA | .

MANOJ
KUMAR PANI

L SAHOO

COURT
NO.
17

COURT
NO.
10

COURT
NO. 5

COURT
NO.
17

COURT
NO.
17

COURT
NO.
17

COURT
NO.
17

COURT
NO.
17

COURT
NO.
11

COURT
NO.
17

COURT
NO.
22

COURT
NO.
22

2022-09-
28

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-02-
13

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



2739/2
023

2740/2
023

2741/2
023

2742/2
023

2743/2
023

2744/2
023

2745/2
023

2746/2
023

2747/2
023

2748/2
023

2749/2
023

2750/2
023

2751/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
36324/20
22

WP (C) -
270/2023

WP (C) -
255/2023

WP (C) -
16416/20
06

WP (C) -
36233/20
22

WP (C) -
6904/200
6

WP (C) -
36160/20
22

WP (C) -
1487/200
6

WP (C) -
36267/20
22

SA-
32/1988

WP (C) -
36789/20
22

WP (C) -
5182/200
5

WP (C) -
35738/20
22

MISS S L
PATNAIK

D B RATH

M PAGAL

B.K.
MOHANTY

CHHABI
RANA

RAJAT DAS

PRASANNA
KUMAR DASH

L.K. NAYAK

S.K.
PRADHAN

R.K.
MOHAPATRA

A.K.
MOHANTY

R.K.
MOHAPATRA

J P KAR

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO. 7

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO.
22

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order SECON
Dtd. D
2022-12- APPEA
23 L

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

WRIT
BRANC

WRIT
BRANC

Order
Dtd.

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-6)

No-6)

No-6)

No-6)

No-6)

No-3)

No-3)

No-3)

No-3)



2752/2
023

2753/2
023

2754/2
023

2755/2
023

2756/2
023

2757/2
023

2758/2
023

2759/2
023

2760/2
023

2761/2
023

2762/2
023

2763/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
35313/20
22

WP (C) -
36611/20
22

RSA-
256/2015

WP (C) -
36613/20
22

RSA-
256/2015

WP (C) -
36517/20
22

WP (C) -
36577/20
22

WP (C) -
36323/20
22

SA-
220/1998

SA-
143/1991

SA-
258/1989

BLAPL-
4130/202
2

L. ACHARI

SARATHI
JYOTI
MOHANTY

B.K. PATI

SARATHI
JYOTI
MOHANTY

S.R. PANI

M R BARIK

M R BARIK

UDAY KUMA

C.SUNDARA

G.SUNDARA

PITABAS
NAYAK

JYOTI
RANJAN DAS

COURT
NO.
22

COURT
NO.
22

COURT
NO.
23

COURT
NO.
22

COURT
NO.
23

COURT
NO.
22

COURT
NO.
22

COURT
NO.
22

COURT
NO. 1

COURT
NO. 7

COURT
NO.
20

COURT

11

2023-01-
06

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
23

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
23

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-09-
23

SECON

APPEA

SECON

APPEA

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-4)

No-3)

No-3)



2764/2
023

2765/2
023

2766/2
023

2767/2
023

2768/2
023

2769/2
023

2770/2
023

2771/2
023

2772/2
023

2773/2
023

2774/2
023

2775/2
023

2776/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

SA-
297/2000

SA-
28/2000

SA-
157/2002

RSA-
130/2022

RSA-
130/2022

RSA-
73/2022

BLAPL-
12006/20
22

STREV-
20/2017

WP (C) -
33287/20
22

WP (C) -
33287/20
22

STREV-
6/2020

WP (C) -
18888/20
20

WP (C) -
27029/20
20

G.SUNDARA

M. R.
BARIK

LAXMIDHAR
MOHANTY

S. K. GURU | °

S.K. SAHOO

ASHUTOSH
MOHANTY

PRASANTA
KUMAR
SAHOO

M.BARAL

KANTHAMANTI
SAHOO

TAPAN
KUMAR
NAYAK

J SAHOO

DILLIP
KUMAR
SAHOO

D. D.
MOHANTY

COURT
NO. 1

CHIEF
JUSTI
CE'S

COURT

COURT
NO. 7

COURT
NO.
23

COURT
NO.
23

COURT
NO.
23

COURT
NO.
11

COURT
NO.
22

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI

Order
Dtd.
2022-12-
23

Order SECON
Dtd. D
2022-12- APPEA
23 L

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-12-
23

Order
Dtd.
2022-12-
23

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

CIVIL
REVIS
ION

WRIT

Order BRANC

Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat
114)

No-3)

No-6)

No-6)

No-6)

No-6)

No-6)

No-6)

No-6)

No-6)

No-6)

No-3)

No-3)

No-



2777/2
023

2778/2
023

2779/2
023

2780/2
023

2781/2
023

2782/2
023

2783/2
023

2784/2
023

2785/2
023

2786/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

WP (C) -
27027/20
20

WP (C) -
27023/20
20

WP (C) -
27016/20
20

CRLMC-
4170/202
2

WP (C) -
11904/20
22

WP (C) -
11904/20
22

WP (C) -
34803/20
22

WP (C) -
36709/20
21

BLAPL-
10900/20
22

BLAPL-
12905/20
22

D. D.
MOHANTY

D. D.
MOHANTY

D. D.
MOHANTY

C.R.
SATAPATHY

LALIT
MOHAN
NANDA

SIBA
PRASAD
SAHOO

B. S.
PRADHAN

PABITRA
KUMAR
MOHANTY

BIJAYA
KUMAR
DALAI

S. ROUT

CE'S
COURT

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
12

COURT
NO. 1

COURT
NO. 1

COURT
NO. 4

COURT
NO. 1

COURT
NO.
17

COURT
NO.
17

2023-04-
25

Order
Dtd.
2023-04-
25

Order
Dtd.
2023-04-
25

Order
Dtd.
2023-04-
25

Order
Dtd.
2023-01-
03

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.

(DIVI
SION
BENCH

WRIT
BRANC

(DIVI
SION
BENCH

WRIT
BRANC

(DIVI
SION
BENCH

WRIT
BRANC

(DIVI
SION
BENCH

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2787/2
023

2788/2
023

2789/2
023

2790/2
023

2791/2
023

2792/2
023

2793/2
023

2794/2
023

2795/2
023

2796/2
023

2797/2
023

07

07
3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

BLAPL-
11994/20
22

WP (C) -
36709/20
21

WP (C) -
36971/20
22

WP (C) -
35645/20
22

WP (C) -
136/2023

WP (C) -
23872/20
19

WP (C) -
29969/20
20

WP (C) -
35832/20
22

WP (C) -
13596/20
16

CONTC-
8094/202
2

CONTC-
7515/202
1

DILLIP
KUMAR
MOHARANA
ASHIS

KUMAR
MISHRA

JAYADEBA
BEHERA

S. K.
BISWAL

B. K. DAS

PITABAS
NAYAK

P.K.JENA

P.K.JENA

S. K.
LENKA

NIRMAL
KUMAR
SATAPATHY

K.C.PANDA

COURT
NO.
10

COURT
NO. 1

COURT
NO. 4

COURT
NO. 4

COURT
NO. 4

COURT
NO. 3

COURT
NO. 1

COURT
NO.
22

COURT
NO. 6

COURT
NO. 6

COURT
NO. 4

2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
30

Order
Dtd.
2023-02-
03

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
02

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

WRIT
BRANC

(DIVI
SION
BENCH
-3)

WRIT
BRANC

(DIVI
SION
BENCH
_1)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
114)

(Seat
121)

(Seat
108)

(Seat
108)

(Seat
108)

(Seat
108)

(Seat
108)

(Seat
108)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2798/2
023

2799/2
023

2800/2
023

2801/2
023

2802/2
023

2803/2
023

2804/2
023

2805/2
023

2806/2
023

2807/2
023

2808/2
023

2809/2
023

2810/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

CRLMP-
1518/202
2

CRLMP-
1825/202
2

BLAPL-
9769/202
2

BLAPL-
10895/20
22

BLAPL-
12005/20
22

CRLREV-
595/2022

WA-
489/2018

CRLREV-
526/2022

ITA-
90/2017

ITA-
90/2017

CRLREV-
525/2022

ITA-
104/2022

CRLREV-
560/2022

NIRANJAN
SWAIN

NIRANJAN
PANDA

SAMIR
BARIK

LAXMIDHAR
MOHANTY

MADAN DAS

ARTATRAN
PARIDA

PITABAS
BHATTA

MANOJ
KUMAR
MOHANTY

D K SAHU

J SAHOO

MANOJ
KUMAR
MOHANTY

T K NAYAK

PABITRA
KUMAR
MOHANTY

GEN
ERA

COURT
NO. 1

COURT
NO. 1

COURT
NO.
11

COURT
NO.
17

COURT
NO.
11

COURT
NO.
11

COURT
NO.
11

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

COURT
NO.
11

CHIEF
JUSTI
CE'S

COURT

DR
(J)

Order
Dtd.
2023-01-
16

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2022-10-
27

Order
Dtd.
2023-01-
27

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
27

Order
Dtd.
2023-01-
05

WRIT
BRANC

CRIMI
NAL
REVIS
ION

CRIMI
NAL
REVIS
ION

CRIMI
NAL
REVIS
ION

Order
Dtd.

CRIMI
NAL

(Seat
24)

(Seat
24)

(Seat
24)

(Seat
24)

(Seat
24)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)



2811/2
023

2812/2
023

2813/2
023

2814/2
023

2815/2
023

2816/2
023

2817/2
023

2818/2
023

2819/2
023

2820/2
023

2821/2
023

2822/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
22666/20
14

CRLREV-
560/2022

WP (C) -
22666/20
14

CRLREV-
647/2022

CRLREV-
266/2020

CRLREV-
266/2020

CRLREV-
551/2022

RSA-
175/2021

FAO-
513/2018

RSA-
38/2021

RSA-
38/2021

WP (C) -
18809/20
22

I PANDA

H. N. C.
MOHAPATRA

L MOHANTY

H. K. C.
PANDA
G.SUNDARA
D.NAYAK
PRATIK C.
DASH

S BARIK
B.K.SWAIN

A DAS

C.

R K BEHERA

SATYABRATA C.

SENAPATI

COURT
NO. 9

DR
(J)

COURT
NO. 9

COURT
NO.
11

COURT
NO.
24

COURT
NO.
24

COURT
NO.
11

COURT
NO.
23

COURT
NO. 8

DR
(J)

DR
()

COURT
NO.
11

9999-12-
31

Order
Dtd.
2023-01-
04

Order
Dtd.
9999-12-
31

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
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05
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Dtd.
2023-01-
05
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Dtd.
2023-01-
05
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Dtd.
2022-12-
23
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Dtd.
2023-01-
05
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Dtd.
2022-12-
23
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Dtd.
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23

Order
Dtd.
2023-01-
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2824/2
023

2825/2
023

2826/2
023

2827/2
023

2828/2
023
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202
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140/2021
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178/2019
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178/2019
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178/2019
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346/2018

RSA-
12/2017

RSA-
12/2017

RSA-
80/2017
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80/2017

WP (C) -
4357/201
0

WP (C) -
4356/201
0

SA-
180/2002

P S DAS

A K
MOHANTY

D NAYAK

S C
SUNDARA

P BEHERA

D NAYAK

S K BEHERA C.

G JAYSINGH

J SAHOO

PRATAP
KUMAR
BEHERA
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BEHERA

H K
MOHANTA

Q
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23
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23
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23
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23
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23
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KAMLAKANT
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D PRADHAN
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13148/20
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1556/202
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1063/202
2

CRLMC-
1362/202
2

ITA-
64/2012

CRLMC-
3684/202
2

ITA-
65/2012

R K MALICK c.

SIBA

PRASAD
SAHOO
B.R. C.
SENAPATI

C.
A K BEHERA
H. K. C.
PATRA
J. SAHOO

T K BISWAL ¢

DILLIP KU. C.

SAHU
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P K BEHERA
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13107/20
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159/2023

J BEHERA

J. SAHOO
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SAHOO

J. SAHOO

GANESH
SAHOO

NIRANJAN
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J PRADHAN

P.K.
MOHANTY

K.C.PANDA
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MADAN DAS
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13083/20
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3932/202
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13075/20
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CRLMC-
3934/202
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13065/20
22

WP (C) -
271/2015

CRLMC-
3976/202
2

BLAPL-
13061/20
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CRLMC-
3978/202
2

WP (C) -
16163/20
14

CRLMC-
3988/202
2

ANIL SAHOO ¢

SESHADEV
BISWAL

P K PATRI

SRIKANTA
BEHERA

SARAT DASH ¢

C. R. KAR

A
PATTANAIK
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BHUSAN
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KSHITISH

K SHIEISH

SUBAS
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A. K. ROUL
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2886/2
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023
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023

2889/2
023
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023
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3356/202
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13026/20
22
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3856/202
2

BLAPL-
13012/20
22

CRLMC-
3325/202
2

BLAPL-
11431/20
22

BLAPL-
11423/20
22

BLAPL-
11095/20
22

ARTATRAN
PARIDA

M.R. SAHOO

M.N.
MOHANTY

SUBAS
SAMAL

SANJAY

KUMAR SAHU | .

A K
MOHANTY

KSHITISH

A DAS

MADAN DAS

J R DAS

S K JENA

P K MISHRA
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COURT
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12
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17
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10859/20
22
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19003/20
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S. K.
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R.K.MOHAPA
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P K MISHRA
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A DAS

S.K.ACHARY
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L K NAYAK
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MOHANTY
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P K BARIK
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22
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8

MACA-
589/2020

R.K.BARIK

D K SAHU

DILLIP KU. C.

SAHU

J. SAHOO

P K BARIK

S.BARIK

P K BARIK

R.K.MALLIC C.

K K NATH

H B JENA

KARUNA KAR C.

DAS

COURT
NO.
17

COURT
NO. 9

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
17

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
22

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
22

COURT
NO.
23

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2022-12-
22

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
02

WRIT
BRANC

(DIVI
SION
BENCH
-3)

WRIT
BRANC

(DIVI
SION
BENCH
_2)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
12)

(Seat
119)

(Seat
119)

(Seat
113)

(Seat
113)

(Seat
113)

(Seat
113)

(Seat
113)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2932/2
023

2933/2
023

2934/2
023

2935/2
023

2936/2
023

2937/2
023

2938/2
023

2939/2
023

2940/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

WP (C) -
20244/20
14

WP (C) -
17839/20
14

MACA-
727/2004

WP (C) -
10681/20
22

MACA-
727/2004

WP (C) -
9337/202
2

WP (C) -
12705/20
22

WP (C) -
11942/20
22

WP (C) -
12937/20
22

DILIP
SAMAL

ASUTOSH
MOHANTY

D.P.MISHRA |

P K BARIK

P K BARIK

P K BARIK

P K BARIK

P K BARIK

COURT
NO. 9

COURT
NO. 9

CH

CHIEF
JUSTI
CE'S

COURT

CH

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

WRIT
BRANC

(DIVI
SION
BENCH
-2)

WRIT
BRANC

(DIVI
SION
BENCH
_1)

WRIT
BRANC

(DIVI
SION
BENCH
-2)

WRIT
BRANC

(DIVI
SION
BENCH
_1)

WRIT
BRANC

(DIVI
SION
BENCH
-2)

(Seat
113)

(Seat
113)

(Seat
113)

(Seat
114)

(Seat
114)

(Seat
101)

(Seat
111)

(Seat
103)

(Seat
113)

No-

No-

No-

No-

No-

No-

No-

No-

No-



2941/2
023

2942/2
023

2943/2
023

2944/2
023

2945/2
023

2946/2
023

2947/2
023

2948/2
023

2949/2
023

2950/2
023

2951/2
023

2952/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

WP (C) -
1311/202
2

WP (C) -
13113/20
22

WP (C) -
13116/20
22

WP (C) -
11796/20
16

WA-
74/2020

WA-
82/2020

WA-
82/2020

ITA-
48/2011

CRLMC-
3351/201
9

ITA-
89/2017

CMP-
1174/202
2

ITA-
48/2011

P K BARIK

P K BARIK

P K BARIK

D K SAHU

MISS S L
PATNAIK

S K BISWAL

S P SAHOO

D K SAHU

M.BARAL

D K SAHU

S.B.
UDGATA

J SAHOO

Q

COURT
NO. 3
OLD

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT

CHIEF
JUSTI
CE'S

COURT
CHIEF
JUSTI
CE'S

COURT

COURT
NO. 3

COURT
NO. 3

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
24

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
20

CHIEF
JUSTI

Order
Dtd.
2022-01-
05

WRIT

Order B c

Dtd.
2023-01-
05

(DIVI
SION
BENCH
_2)

WRIT

Order B c

Dtd.
2023-01-
05

(DIVI
SION
BENCH
_2)

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.

WRIT
APPEA

WRIT
BRANC

(Seat
113)

(Seat
115)

(Seat
115)

(Seat
115)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

34)

(Seat
34)

No-

No-

No-

No-

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-

No-



2953/2
023

2954/2
023

2955/2
023

2956/2
023

2957/2
023

2958/2
023

2959/2
023

2960/2
023

2961/2
023

2962/2
023

2963/2
023

2964/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

BLAPL-
10693/20
22

ITA-
89/2017

FAO-
367/2022

BLAPL-
10767/20
22

FAO-
309/2022

BLAPL-
10253/20
22

FAO-
309/2022

BLAPL-
9935/202
2

BLAPL-
9691/202
2

FAO-
40/2022

BLAPL-
9691/202
2

FAO-
40/2022

JADUNATH
PRADHAN

J SAHOO

A. MOHANTY ¢

GYANA
RANJAN
PATRA

K. MOHANTY

G.JAYASING
H

ASHOK
KUMAR
PARIDA

NIRANJAN
SAHOO

S. D. JENA | °

S.K. SAHOO

P. K.
MISHRA

SARAT
SWAIN

CE'S
COURT

COURT
NO.
17

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
23

COURT
NO.
17

COURT
NO.
23

COURT
NO.
17

COURT
NO.
23

COURT
NO.
17

COURT
NO.
17

COURT
NO.
23

COURT
NO.
17

COURT
NO.
23

2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



2965/2
023

2966/2
023

2967/2
023

2968/2
023

2969/2
023

2970/2
023

2971/2
023

2972/2
023

2973/2
023

2974/2
023

2975/2
023

2976/2
023

2977/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

BLAPL-
9340/202
2

MACA-
638/2020

BLAPL-
9320/202
2

MACA-
447/2017

BLAPL-
6363/202
2

MACA-
447/2017

CRLMC-
858/2019

MACA-
956/2016

CRLMC-
3902/201
6

MACA-
956/2016

CRLMC-
785/2016

CONTC-
7907/202
2

CONTC-
7249/202
2

Q

B. DAS
K. MANDAL
B. DAS
S.K. SAHOO
R.C. C.
MOHARANA

C.
K.C. NAYAK
MANAS
RANJAN
SAHOO
DILLIP C.
SAMAL

M/S.NIRANJ C.

AN PANDA
SARAT C.
SWAIN
P. K. C.
LENKA
A.K. JATI

C

M.R. SAHOO |

COURT
NO.
17

COURT
NO. 8

COURT
NO.
17

COURT
NO. 1

COURT
NO.
17

COURT
NO. 1

COURT
NO. 2

COURT
NO. 1

COURT
NO.
10

COURT
NO. 1

COURT
NO.
10

COURT
NO. 2
OLD

COURT
NO. 2
OLD

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-02-
14

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-02-
02

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.

CRL.M
IS

CRL.M
IS

CRL.M
IS

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat
34)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-

No-

No-3)

No-3)

No-2)

No-2)

No-2)

No-2)

No-2)



2978/2
023

2979/2
023

2980/2
023

2981/2
023

2982/2
023

2983/2
023

2984/2
023

2985/2
023

2986/2
023

2987/2
023

2988/2
023

2989/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

CONTC-
8034/202
2

CRLMC-
2478/201
6

CONTC-
7837/202
2

CONTC-
8035/202
2

CONTC-
7859/202
2

CONTC-
8036/202
2

CONTC-
8033/202
2

CONTC-
7860/202
2

CONTC-
7980/202
2

CONTC-
7861/202
2

CONTC-
8041/202
2

CONTC-
7899/202
2

M/S

SURYAKANTA C.

DAS
MOHAPATRA

SAMIR C.

BARIK

A.K. JATI

M/S

SURYAKANTA C.

DAS
MOHAPATRA

P.C. DAS

M/S

SURYAKANTA C.

DAS
MOHAPATRA

M/S

SURYAKANTA [C.

DAS
MOHAPATRA

P.C. DAS

M/S.

SURYAKANTA C.

DAS
MOHAPATRA

P.C. DAS

P K C.

MALLICK

C.

M.R. SAHOO

COURT
NO. 2
OLD

COURT
NO.
10

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)



2990/2
023

2991/2
023

2992/2
023

2993/2
023

2994/2
023

2995/2
023

2996/2
023

2997/2
023

2998/2
023

2999/2
023

3000/2
023

3001/2
023

3002/2
023

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

202

CONTC-
7932/202
2

CONTC-
7965/202
2

CONTC-
8030/202
2

CONTC-
8031/202
2

CONTC-
8032/202
2

ABLAPL-
14389/20
22

ABLAPL-
14865/20
22

ABLAPL-
16651/20
22

ABLAPL-
16746/20
22

WP (C) -
36089/20
22

ABLAPL-
16760/20
22

ABLAPL-
16774/20
22

WP (C) -
36694/20
22

J.P. KAR

R.K. BISOI

M.R. BARIK

M.R. BARIK

M.R. BARIK

B R
MOHANTY

B R
MOHANTY

BALARAM
SINGH

T K MISHRA | °

BALARAM
SINGH

T K MISHRA | °

J P KAR

P.K.
MALLICK

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2
OLD

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)



3003/2
023

3004/2
023

3005/2
023

3006/2
023

3007/2
023

3008/2
023

3009/2
023

3010/2
023

3011/2
023

3012/2
023

3013/2
023

3014/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

202

FAO-
468/2022

ABLAPL-
16786/20
22

ABLAPL-
16789/20
22

FAO-
468/2022

ABLAPL-
16801/20
22

FAO-
468/2022

WP (C) -
36308/20
22

ABLAPL-
16803/20
22

MACA-
77/2018

ABLAPL-
16805/20
22

WP (C) -
20374/20
16

MACA-
77/2018

S.K. SAHOO

B DAS

GYANENDRA
CHANDRA
SWAIN

D.J. NAYAK

S BARIK

K.C. SWAIN

KAMALAKANT
NATH

P L JENA

RAJAT DAS

A K RANA

SANGRAM
DAS

S.K. SINGH

COURT
NO.
23

COURT
NO. 2

COURT
NO. 2

COURT
NO.
23

COURT
NO. 2

COURT
NO.
23

CHIEF
JUSTI
CE'S

COURT

COURT
NO. 2

COURT
NO.
23

COURT
NO. 2

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
23

2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
04

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)

No-2)



3015/2
023

3016/2
023

3017/2
023

3018/2
023

3019/2
023

3020/2
023

3021/2
023

3022/2
023

3023/2
023

3024/2
023

3025/2
023

3

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

.01.

202

202

202

202

202

202

202

202

202

202

202

ABLAPL-
2/2023

WP (C) -
20374/20
16

FAO-
108/2022

ABLAPL-
3/2023

WP (C) -
13517/20
22

FAO-
387/2022

ABLAPL-
5/2023

WP (C) -
13524/20
22

FAO-
239/2022

WP (C) -
27021/20
20

ABLAPL-
10/2023

GANESH
SAHOO

M. NAYAK

R.K. BARIK  °

M R SAHOO

P. K.
BARIK

R.K. BARIK  °

M R SAHOO

P. K.
BARIK

K.K. NATH

D. D.

MOHANTY

J R DAS

COURT
NO. 2

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
23

COURT
NO. 2

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
23

COURT
NO. 2

CHIEF
JUSTI
CE'S

COURT

COURT
NO.
23

CHIEF
JUSTI
CE'S

COURT

COURT
NO. 2

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-02-
27

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-01-
06

Order
Dtd.
2023-02-
27

Order
Dtd.
2023-01-
05

Order
Dtd.
2023-04-
25

Order
Dtd.

MISC.
APPEA

SEC.

WRIT
BRANC

(DIVI
SION
BENCH
-3)

MISC.
APPEA

SEC.

WRIT
BRANC

(DIVI
SION
BENCH
-3)

WRIT
BRANC

(DIVI
SION
BENCH

(Seat

(Seat

(Seat

(Seat

(Seat
119)

(Seat

(Seat

(Seat
119)

(Seat
119)

(Seat
114)

(Seat
114)

No-2)

No-2)

No-9)

No-9)

No-

No-2)

No-2)

No-

No-

No-

No-



3026/2
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